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ORDER SHEET (contd) 

Date 	 Notes 	 Orders of Tribunal 

PKSVC/TVRMA 

2.8.1994 

ORDER 

Shri M.Vasudeva .Rao, 

learned Standing Counsel 

submits that the directions of 

this Tribunal have been comp-

lied with to the satisfaction 
of the petitioner by issuing 

of an order dated 27.7.1994. 

The counsel for the petitioner 

also says that he is satisfied 

with the order now passed.. 

Under the circumstance we 
see no reason to pursue this 
contempt ........petition... 	Copyof 
the. orderpassed In conPliance 

of the-djrectjons of this 
Tribuná1 .iS placed on record. 
The contempt proceedings 
are dropped. 
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